
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 11008 0 90 90 0 0 11 11 11087

CIVIL SECOND   APPEAL 3317 0 30 30 0 0 21 21 3326

EX. FIRST APPEAL 57 0 1 1 0 0 0 0 58

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 31234 23 302 325 0 23 91 114 31445

CIVIL REVISION 404 0 14 14 0 0 21 21 397

CIVIL REVIEW 646 2 10 12 0 0 4 4 654

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 339 1 0 1 0 2 0 2 338

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 802 0 5 5 0 0 6 6 801

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 0 0 1
CIVIL TRANSFER APPLICATION 413 0 22 22 0 0 13 13 422

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 6 0 0 0 0 0 0 0 6
SPECIAL APPEAL ( CIVIL) 3 0 0 0 0 0 0 0 3

SPECIAL APPEAL ( WRIT) 2175 194 0 194 0 108 0 108 2261

CIVIL CONTEMPT 4364 13 110 123 0 8 198 206 4281

CIVIL WRIT 70709 104 1884 1988 0 80 3327 3407 69290

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 170 9 0 9 0 12 0 12 167

CROSS OBJECTION 1066 0 1 1 0 0 0 0 1067

CIVIL REFERENCE 2 1 0 1 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 126790 347 2469 2816 0 233 3692 3925 125681

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 25378 33 198 231 0 11 85 96 25513

CRIMINAL REVISION 9149 0 132 132 0 2 195 197 9084

11090 0 752 752 0 0 798 798 11044

2419 0 1100 1100 0 0 1222 1222 2297

CR. CONT. PETITION 10 0 0 0 0 0 0 0 10

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 87 28 0 28 0 33 0 33 82

CR. L TO A 642 5 24 29 0 0 14 14 657

CRLW 611 13 255 268 0 18 246 264 615

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 49395 79 2461 2540 0 64 2560 2624 49311

TOTAL A + B 176185 426 4930 5356 0 297 6252 6549 174992

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

FEBRUARY-2025

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

FEBRUARY—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

890 53 142 195 0 39 132 171 914

2790 0 76 76 0 0 80 80 2786

12197 0 401 401 0 0 679 679 11919

136 0 62 62 0 0 42 42 156

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

383 1 63 64 0 1 59 60 387

           TOTAL -C 16396 54 744 798 0 40 992 1032 16162

CRIMINAL TRANSFER PET. 63 0 2 2 0 0 1 1 64

0 0 0 0 0 0 0 0 0

           TOTAL -D 63 0 2 2 0 0 1 1 64

TOTAL  C+D 16459 54 746 800 0 40 993 1033 16226

TOTAL A+B+C+D 192644 480 5676 6156 0 337 7245 7582 191218

9 1 0 1 0 1 0 1 9

3 9 0 9 0 9 0 9 3

0 0 0 0 0 0 0 0 0

2374 0 90 90 0 0 6 6 2458

838 0 30 30 0 0 21 21 847

5325 25 73 98 0 25 44 69 5354

293 0 14 14 0 0 16 16 291

4 0 1 1 0 0 1 1 4

0 0 0 0 0 0 0 0 0

406 0 22 22 0 0 13 13 415

17 0 0 0 0 0 0 0 17

1750 191 0 191 0 151 0 151 1790

44284 82 1821 1903 0 72 3254 3326 42861

TOTAL -E 55303 308 2051 2359 0 258 3355 3613 54049

1813 7 185 192 0 7 88 95 1910

CIVIL MISC. CASE 2465 89 113 202 0 23 107 130 2537

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 54 3 7 10 0 3 0 3 61

TOTAL -F 4332 99 305 404 0 33 195 228 4508

TOTAL  E+F 59635 407 2356 2763 0 291 3550 3841 58557

TOTAL- MISC.  (C+D+E+F) 76094 461 3102 3563 0 331 4543 4874 74783

TOTAL  A+B+C+D+E+F 252279 887 8032 8919 0 628 10795 11423 249775

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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